
THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAl.t, NAGALAND, t,iIZORArl AND ARUNACHAL PRADESH)

NO, HC. Vtt-t20t2003t 5507 lA

From:

To,

Sub

Ref:-

Memo NO.H

Shri Saptarshi Garq,
Joint Req rstra r (Vrg rla nce ),
Gauhat H gh Court,
Guwahati

Smtr. Barnal f'la r..l n la,
Membcr, lvlACT,

Goalpara.

2
.ft

O lune, 202 3DatCd Guwahatr thc

Chtld Ca ro L eavt.

Your Lctt.r \o. r'tACT,GLp 2ADt616 dated 14.06.2023

Ivlada m,

With referenco to the above, I am directcd to inform you that you havc
bcen granted 20 days child care Leave from 26.06.2023 ti 15.07.2023 along
with station leave permission from the evening of 23.06.2o23 till the
morning of 17.O7.2023 (prcfrxinq 24.06.2023 & 25.06.2023 and suffrxrnq
16.07.2023), subjcct to admissrbilily of Child Carc Leavc as per Rulcs. Further, you
have been askcd to hand over charge to thc D strict & Sessions Judqe, Goalpara and rn
his absencc to rhc n charqe Dlst.ct & sossrons Judqc, Goalpara. bofore proceed nq on
leavc.

Yours fa ithfu lly,

s4-/-
JT. REGISTRAR (vIGILANCE)

c.vrl- 120/ 2003/5508-5510/ A, dated )fu - o(-2e23

Copy to

)

Thc Principa Accountant Gcncrdl (A&t), Assam,

information and ncccssary dctton. Copy of the

grcst 'ibed {0r,|at s sa,-)' h,.Ti!.' li-
-'ha il s':' at \ S.ss .-r.,s li,aci , (,!a paia.

IhC Plojaci r''l(Jr'd:r' G.irl-a: ll.lr Court, Guwahalr.

Guwahati, for

applrcation in

lT. EGIS (VIGILANCE


